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ORDER

Counsel for petitioner present. Counsel for petitioner is directed to provide the
papers to the other side today itself. Counsel for the petitioner is also directed to
file an affidavit as per Sec.9 (3) (b) of the IBC, 2016 and also the bank
statement. Counsel for the respondents is directed to bring the certified copy of
the order in case any suit has been filed claiming damages against the
operational creditor as has been stated before the Bench. Put up on 06.07.2017
at 2.30 P.M.
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